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Page 33, Muttum Lighthouse: add “Sweeper 1’ after “Lascar 1’
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INTRODUCTION

I, the Chairman, Estimates Committee, having been authorised
by the Committee to submit the Report on their behalf, present this
Forty-Seventh Report on the Ministry of Transport on the subject
‘Lighthouses’.

2. The Committee wish to express their thanks to the Secretary
and Ofhcers of the Ministry of Transport for placing before them the
material and information that they wanted i connection with the
examination of the estimates.

BALVANTRAY G. MEHTA,
Chairman,

Estimates Committee.
NEw DiLHI;

The 16th February, 1937



LIGHTHOUSES
I. GENERAL ADMINISTRATION ETC.

-A. Administrative set-up

1. The Lighthouse Department is headed by the Engineer-in-
«Chief who is in turn assisted by four District and four Regional
‘Officers. Besides, there are three workshops under him where
wnmanufacture, repair and maintenance of various kinds of lighthouse
equipment is undertaken. :

2. Prior to the year 1929, the administration of ‘Lighthouses’
was the responsibility of the various maritime State Governments.
“The administration was centralised during -that year consequent
upon the passing of the Indian Lighthouse Act, 1927. For the
purposes of this Act, Lighthouses are divided into ‘general’ and
‘local’ according to the utility of a particular hghthouse to naviga-
-tion. The supermtcndence and management of general lighthouses’
is vested in the Government of India, while the ‘local hghthouses
are managed by local lichthouse authorities such as State Govern-
ments, Port Trusts etc. Under the provisions of the Act, the Govern-
ment of India have, however, the power to issue directions to local
lighthouse authorities in regard to the erection, maintenance and
-other matters relating to loral lighthouses.

foA amtory hodv—Central Advisory - Commiittee for  Light-
houses—has been appointed under the 1927 Act representing various
interests, which advises the Government on matters connected with
the improvement of lighthouses. It normally meets twice a year.

4. Before partition, India (excluding Indian States) had a coast-
line of approximatcly 3980 miles of which 560 miles went over to
Pakistan. However, as a result  of the federal fin-
ancial integration, a  further 920 miles of coastline,
which  formerly fell within the jurisdiction of erst-
‘while Princely States, and Andamans Islands has been added
to the responsibility of the Central Lighthouse Department, bring-
ing the total to 4340 miles. There are now, in all 166 lighthouses, 9
hght vessels, 58 light buoys, 282 buoys, 190 beacons, 299 land marks
and 713 other marks, making a total of 1717 aids to navigation strewn
all along the entire coastline. Of these 120 lighthouses constitute
the direct administrative responsibility of the Central Government.
Consequent upon the classification of the subject of lighthouses as
a Union responsibility in List 1 to the Seventh Schedule of the Cons-
titution, it has been decided that all aids to navigation including
those which were hitherto classified as ‘local’ should be brought on to
a Central Register and gradually taken over by the Central
*‘Government.



5. At present the ‘general’ lighthouses in all States and ‘local”
lighthouses in ex-Part ‘B’, ‘C’ and ‘D’ ‘States are the responsibility of
the Centre. ‘Local’ lighthouses in ex-Part ‘A’ States are maintained
by the local authorities such as the State Governments, Port Trusts
etc. The Engineer-in-Chief, who is the head of the lighthouse
Department is responsible for the administration of the Indian Light-
house Act and for the efficient administration and maintenance of all
aids to marine navigation. He advises the Government of India on
all administrative and technical matters and is also responsible for the
execution of the capital works of the Department such as erection,
repairs, alterations to existing stations and the approaches, radio
beacons, radar, wireless aids, sound signals, lighthouse standards and
contracts, etc. As chief inspector of Lighthouses in India, he is
required to maintain an overall control on lighthouses which are
administered by local authorities.

6. In addition to the administration of the Indian Lighthouses
Act, control, supervision and maintenance of the central Lighthouses,
the Engineer-in-Chief has to perform certain additional duties in
respect of the following items:

(i) Obstructions to Fairways Act

The responsibility of administering the obstructions in the Fair-
ways Act has also been placed on the Engineer-in-Chief, Lighthouse
Department. This involves keeping the channels swept and clear
from all obstructions. Fishing stakes in the channel leading to
Bombay harbour have, for example, always presented a big problem
to the authorities concerned.

(ii) Aids to mnavigation in the Inland Walters

The Central Government has set up an Indian Waterways Board
and they are carrying out certain pilot surveys. The aids to naviga-
tion in the Inland Waterways have also to be taken up by the Light-
house Department.

(iii) Radio and Cable Board

The Engineer-in-Chief, Lighthouse Department represents the
Ministry of Transport on the Radio and Cable Board, for advising
on all matters relating to electronics.

(iv) Depth of Harbours

The Engineer-in-Chief, Lighthouse Department is also a member
of the Committee for studying depths of harbours.



(v) International Liaison

The Engineer-in-Chief has to maintain international liaison inr
matters of aids to navigation. An international conference on the
subject takes place every five years. The last meeting was held i
June, 1955.

7. The organisation chart of the office of the Engineer-in-Chief,
Lighthouse Department as it stood on the Ist April, 1956 is given in.
Appendix 1.

B. District Offices

8. For the purposes of administrative control the entire coastline
of India including Andamans (about 4340 miles long) is divided in-
to four lighthouse districts, namely (1) Saurashtra & Kutch, (ii)
Bombay, (iii) Madras, and (iv) Calcutta. The present jurisdiction,
number of lighthouses and other navigational aids under the control
of each district are given below:

(i) Saurashtra-Kutch District

This district covers a coastline of 610 miles, along the ex-States of
Rutch and Saurashtra and Okha Mandal, Dwarka and Kodinar
Talukas of Amreli District in the ex-Bombay State, and has 43 light-
houses including 8 ‘general’ lighthouses, 2 light-vessels, 18 light buoys, .
29 buoys, 53 beacons and 163 other marks.

(i) Bombay Dustrict

This district covers a coastline of 600 miles, along the ex-State-
of Bombay, excluding the areas included in the Saurashtra-Kutch
District, and has 10 general lighthouses, 58 local Lighthouses, 2
light vessels, 7 light buoys, 68 buoys., 35 beacons and 229 other.
marks.

(ii1) Madras District

This district covers a coastline of 1720 miles, along the ex-States-
of Travancore-Cochin, Madras and Andhra, and has 10 ‘general’
lighthouses and 3 other lights directly administered by Central

Lighthouse Department, 27 ‘local’ lighthouses, 5 light buovs. 76-
buoys, 82 beacons and 362 other marks.

(iv) Calcutta District

This district covers a coastline of 1330 miles, along the States of"
Orissa, West Bengal and Andamans and Nicobar Islands, and has 2
general’ lighthouses, 13 ‘local’ lighthouses, 5 light vessels, 28 light
buoys, 109 buoys, 20 beacons and 258 other marks.

9. The organisation chart of each of the 4 districts is given in.
Appendix 11 (A to D).
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C. Workshobs

10. There are two workshops, one at Madras and other at Bombay
for the manufacture, repair and maintenance of various kinds of light-
house equipment and spare parts. The workshop at Bombay was set
ap recently to relieve the pressure on the workshop at Madras and now
«aters to the needs of the lighthouses on the west coast of India. A
small workshop has also been set up at Jamnagar to cater to the
day-to-day requirements of the Saurashtra-Kutch District. The work
«done in the workshops at Madras and Bombay is given in Appendix
II1. The Committee suggest that there should be one workshop in
.each of the four districts so as to make each district self-sufficient in
‘regard to the manufacture and maintenance of equipment.

11. It is understood that it has been tentatively decided to set up
-a Lighthouse Workshop and a Buoy-yard in Calcutta. The Committee
.consider this, a step in the right direction. Besides catering to the
requirements of the reorganised Calcutta Lighthouse District, the
proposed workshop would, in course of time, provide necessary
‘assistance to the Calcutta Port Commissioners and the maritime State
Governments of West Bengal, Orissa and Andhra in the manufacture
and supply of spares for gas and petroleum vapour lights, which
are at present imported. in addition to what they may require for the
maintenance of the lights under their respective administrative
-charges. In the course of the next few years under the Second and
the Third Five Year Plans, new and important lichthouses would be
-established in the Andaman and Nicobar Isiands, the needs of which
would also be catered for by the Calcutta Lighthouse Workshop.
The Madras Workshop when relieved of the part of the work would
be utilised to concentrate further on the manufacture of spares
relating to the petroleum vapour and gas. The Calcutta W orkshop
would be a suitable place for manufacturing small optical equipment
and associated parts and machinery for which help from the National
Instruments Factory and the Glass and ceramic Laboratories of the
Government of India—both at Calcutta would also be available.
These two organisations would be able to assist in the manufacture of
certain quantities of precision parts required at least in pre-finished
stages so that specialised workshop capacity in the Lighthouse Work-
shop at Calcutta might be cut down to the minimum. The Com-
mittee suggest that the setting up of a Lighthouse Workshop at
Calcutta should be expedited. They also suggest that early steps
should be taken to expand the workshop at Jamnagar so as to bring
it to the same standard as those at Madras and Bombay.

D. Regional Offices

12. Many of the Lighthouses, particularly those located in the
former Princely States are not upto the necessary standard and
require immediate improvement.  The progress in this respect has
been extremely slow. The Committee were surprised to learn that
-even a complete and authentic data about all the aids to navigation—
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their exact location, the standard of equipment etc.—is not yet avail-
able with the Lighthouse Department. The Committee were inform-
ed that a programme of development, which includes the renovation
of the existing’ lighthouses and modernisation of the various other
aids to navigation has been drawn up and approved by the Planning
Commission. For the purpose of the supervision of the works, the
entire coastline of India is divided into four Regions with head-
.quarters at Bombay, Jamnagar, Madras and Calcutta. Each Region is
under the charge of a Resident Engineer who is assisted by an Assis-
tant Engincer. The work of the Resident Engineers is co-ordinated
at head-quarters. The Regional Offices were set up in 1954 with the
minimum staff.

E. Administration of the Districts

13. As stated earlier, there are four lighthouse districts covering
the coastline of India. When the lighthouses were centralised in
1929, only part-time officers functioned as Superintendents of light-
houses in the Districts. This position continued till 1953, when it
was realised that it would not be possible any more to cope up with
the expanded activitics of the lighthouse Department in the Districts
by part-time officers.  Independent offices of the Superintendent of
Lizhthouses were, therefore, created in Madras in 1953, and in
Calcutta in 1953, In Madras the Engineer, Lighthouse Department is
holding charge of the ofhce of the Superintendent of Lighthouses
while in Calcutta. the Principal Oflicer, Mercantile Marine Depart-
ment looks after the work. The Saurashtra-Kutch District is headed
by a Deputy Superintendent and in Bombay the Collector of Customs
1s the ex-officic Supcerintendent of Lighthouses.  Thus there is lack
of uniformity in the actual administration, two districts, being
manned by part-time Superintendents, one under the charge of a
full time Superimtendent and still another under a Deputy Superin-
tendent. ‘I'he represeatative of the Ministry informed the Committee
that this lack of unitormity did affect the efiiciency to some extent.
The Committee were informed that steps to rationalise the pattern of
administration were under consideration.  The Committee suggest
that early steps should be taken to see that each of the districts is
manned by a full-time Superintendent.

14. The Committee note that though the post of the Superinten-
dent for Calcutta had been sanctioned in 1955, the post has not been
hlled up as yet. The main difhculty in this connection is stated to
be that the Union Public Service Commission has not been able to-
recruit suitable officers for the post of Superintendents. The quali-
lications prescribed for the post of Superintendent are:—

(i) Academic Qualification: A Degree in Civil Engineering
from a recognised University.

(ii) Training.-and Experience: Considerable practical experi-
ence preferably in Manitime Engineering, Docks,
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Harbour and other structural works with submerged
foundations in a responsible position. Preferably
working experience in Mechanical and Electrical
Engineering including Lighthouse Engineering.

In view of the difficulty experienced in recruiting men with
practical experience the condition that one should have put in 10
years experience has been relaxed and reduced to five years. The
Committee suggest that the feasibility of recruiting candidates with
suitable educational qualifications, and then giving intensive train-
ing in India and abroad might be examined to over-come the
shortage.

F. The present Lighthouse Districts

15. The jurisdiction of the lighthouse districts has already been
given earlier. The Districts were created in 1927. The Superinten-
dent of Lighthouses, Calcutta looks after only two lighthouses though
he has to look after a coastline of 1330 miles. Although the Superin-
tendent of Lighthouses is directly responsible for the maintenance of
only two ‘general’ lights at present, he is required to make periodical
inspections of other lightstations in the District as well.  Prior to
1955, the lighthouse at Table Island, which lies on the Coco Group
of islands, was also under the charge of the Superintendent of Light-
houses, Calcutta. The administration and maintenance of this
island lighthouse involved a lot of work. The Superintendent of
Lighthouses, Calcutta is also entrusted with the work of completing
all pension cases of the staff of the former Rangoon District ‘general’
lighthouses, which were transferred to the Burma Government in
1950. This itself has been a heavy item of work as most of the old
relevant records were destroyed by the Japanese during their occupa-
tion of Burma in the last war. All the same, the Committee feel
that seven years is too long a period to keep the pension cases of
retired employees pending. They recommend that such residual
cases should be closed without causing undue hardship to the parties
concerned, by taking ad hoc ‘decisions’, if necessary.

16. The lighthouses and other aids to navigation included in the
Saurashtra-Kutch District remained in charge of the Saurashtra Gov-
ernment upto 1952 on an agency basis. They were, however, taken
over by the Centre in December, 1952. An officer of the State cadre
was appointed and the District was organised under a . Deputy
Superintendent. The then scale of pay was also not comparable with
the Central Government scale. An Assistant Executive Engineer, an
Assistant Engineer and Mechanics were appointed and at the begin-
ning Mechanics from Madras were deputed to rehabilitate the light-
houses in the district.

17. The Committee understand that a number of lighthouses in
this district are in a bad state and some of them are not even showing
the characteristics that are advertised. The Committee suggest that
vigorous steps should be taken to rectify these defects. The Com-
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mittee were glad to learn that one new lighthouse of a very high
«<andle-power has been completed in Okha and several lighthouses in
the Gulf of Cambay have also been improved.

18. The Committee were given to understand that it is proposed
to head the Saurashtra and Kutch Lighthouse District by a Superinten-
dent instead of by a Deputy Superintendent. The Committee sug-
gest that this step should be taken without any further delay.

19. The Committee understand that the existing lighthouses in
the Andaman and Nicobar Islands are being administered by the
Chief Commissioner, on behalf of the Centre. But all the repair and
maintenance work is carried out {roin India as the Chief Commissioner
has no organisation to deal with these things. The new lighthouses
proposed to be constructed in the area would be the responsibility
of the Central Lighthouse Department. The details of the new light-
houses which are proposed to be constructed in Andaman and Nico-
bar Islands during the Second Plan period are given in Appendix
IvV.

20. In view of the fact that the Chief Commissioner of Andaman
and Nicobar Islands has no organisation to deal with the repair and
maintenance work, the Committee suggest that the feasibility of tak-
ing over all the Lightl:onses in this area by the Superintendent, Light-
houses, Calcutta,  should  be  examined. If necessary, a
technical oflicer of the rank of an Assistant Superintendent might be
posted in the Andamans for proper on the spot supervision and con-
trol.

G. Control of Lighthouses in Ex-States

21. After the World War 1T was over it was considered necessary
to take stock of the existing conditions in respect of the Lighthouse
Service in India and the genceral review revealed that somie of the
local Tighthouses were not being maintained to the same standard
as ‘gencral’ Lighthouses. The local authorities did not have any
(iualihcd or expericnced staff to advise them on matters relating to
defective lights, improvements to the existing lights, installation ot
new lights, specification ot characteristics, ranges, etc. It was accord-
inglv decided that the Central Government should be responsible for
ensuring cfhicient maintenance and administration of all aids to navi-
gation. In pursuance of this decision a start has already been made
in cffecting the transfer of control of local lighthouses in ex-Part ‘A’
States by declaring the more important lights among them, which
are of bencfit to general navigation as  ‘general’'—for  instance,
Deogarh, Tolkeshwar, Ghogha and  Bhatakal (ex-Bombay
State)  Kilton Island  (Madras State) and Puri (Orissa
State), which are now administered directly by the
Central Lighthouse Department.  All lighthouses in  ex-Part ‘B’
States have already been taken over by the Central  Lighthouse
Department under the Federal Financial Integration Agreement
and the Lighthouses of the ex-Parts 'C’ and ‘D’ States are also adminis-
tered by the Centre. As a further step, all aids to navigation are
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being brought under a central register. The slow progress in taking
cver the local lighthouses by the Lighthouse Department has been

attributed to:—
(i) examination of the question of financial commitments.
involved in the proposal; and
(if) review of the staff position, i.e.

(a) personnel at present available on the lighthouses vis-a-
vis the staff necessary to man themn after centralisa-

tion, and

(b) additional staff required in the District
Ofhices and at Headquarters for the
administration  and maintenance of the

local lights proposed to be taken over by the
Lighthouse Departirent. It has not so far been possi-
ble for i'nion Public Service Commission to recruit
suitable officers for the posts of Superintendent of
Lighthouses to replace the existing part time ofhicers
who hold the posts in an ex-officio capacity.

22. The Committee understand that upto October, 1956, 8 light-
houses, about 18 buoyvs and 229 other aids to navigation had been
taken over by the Central Lighthouse Department and nearly 140
Lighthouses and 1,237 other aids to navigations are still to be taken
over by the Centre. It is expected that in two years’ time the process
of transfer would be completed.

23. The representative of the Ministry during the course of his
evidence before the Committee explained, that the general financial
examination of transfer of lighthouses in the ex-part ‘A’ States to
Centre was started during the First Five Year Plan period and the

preliminary  work  had been finished recently. He
further added that a matter of primary importance
was the preparation of a Central Register show-

ing all the Lighthouses. The work was started in 1952 and the
register had been prepared and completed. The work in this con-
nection could not be completed earlier due to lack of complete details,
though the concerned State Governments and local authorities were
able to furnish some details. Moreover, as the lighthouses were
administered by various authorities from time to time the records
were not readily available. He also added that it was likely that the
list of lighthouses prepared might have certain gaps still due to lack
of information regarding some lighthouses.

24, While the Committee appreciate the difficulties in getting full
information in respect of all the lighthouses on the coast-line of India,
they feel that the work of enumeration and the furnishing of details
could have been completed earlier. The Committee hope that every
effort will be made to get information in respect of all the lighthouses
and other aids so that there is no gap left. In this connection the
Committee also suggest that a brochure may be published by the
lighthouse Department giving up-to-date information in respect of alf
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tighthouses and other aids and this brochure should be made avail-
able for sale to the interested parties, such as shipping companies,
owners of sailing vessels etc. This brochure should be periodically
brought up-to-date. In this connection the Committee appreciate the
efforts made in preparing a documentary film on Lighthouses by the
Films Division of Government of India which was released on the.

27th January, 1956.

25. As the subject of lighthouses is a Union responsibility in terms:
of the Constitution, the Committce are of the opinion that more
expeditious action is necessary by the Central Lighthouse Department
to take over the remaining lighthouscs, etc.

H. Inspection of Lighthouses

26. The Superintendent or his Deputy inspect the various light-
houses under their charge as often as necessary but not less than once
in a year. The Engineer-in-Chief and the other ‘officers at head-
quarters wviz. Inspectors and Engineers, Lighthouse Department,
Electrical Engineer, Professional Assistant to the Engineer-in-Chief
and other Engineers pay visits to the Lighthouses from time to time
as required, depending on the needs of the situation and guidance
required.

27 The Committee were given to understand that the question
ol inspection is again a matter of past relic, and that when the Dis-
tricts were held by administrative Officers, inspection from the head-
(Ylarters had to be arranged. The Committee were further informed
that now the Superintendents themselves are the technical officers
and, therelore, inspection will not be necessary as a matter of routine.
Specialist officers at headquarters, however, will continue to inspect
plans ctc. as and when required.

28. The Committee suggest that as soon as all the Lighthouses etc.
are taken over by the Centre, a proper schedule of inspections should
be laid down at various levels and rigidlv followed.



II. FIVE YEAR PLANS

A. First Five Year Plan

29. The development works undertaken during the First Five
Year Plan were estimated to cost Rs. 200 lakhs out of which Rs. 44-11
lakhs were spent. The department was not able to achieve the
desired targets of the development programme during the plan period
partly due to non-availability of suitable technical personnel for
carrying out several works of a specialised nature and partly due to
delay in the procurement of the requisite equipment and machinery
from abroad which hampered the progress of projects. This has been
dealt with in detail in subsequent paragraphs.

B. Reasons for shortfall in the First Five Year Plan

(a) Non-availability of technical personnel

30. Several senior posts in the Department still continue to re-
main unfilled as the UPSC have not been able to recommend suitable
<andidates inspite of their repeated efforts. There has also been
appreciable difficulty in getting the right type of men in the sub-
ordinate categories of the technical staff and quite a number of per-
sons who were selected resigned soon after joining the Department
with a view to improving their prospects elsewhere.

31. Though it is generally accepted that there is an overall pau-
<ity of technical personnel in the country due to the increased
demands caused by the tempo of the various development schemes,
the Lighthouse Department is experiencing certain special handicaps
in recruiting suitable personnel, which may be broadly attributed to
ithe following factors:

(1) The standards of personnel required for the implementa-
tion of various lighthouse projects have necessarily to
be above the average type;

(i1) Service conditions in this Department are exacting and
sometimes hazardous. The technical work calls for
alertness of the mind and study of latest developments
on intricate subjects;

(iii) Persons of the requisite calibre do not find compatible
Anancial benefits as the prescribed scales of pay are
inadequate.

32. With a view to attracting suitable candidates, both for the
senior posts and the technical subordinates, higher initial pay up to
the maximum of scales is being offered to suitable and qua'l)iaﬁcd per-
:sons. The U.P.S.C. have also recommended revision of the scales of
pay attached to certain senior posts. To meet emergencies, the ser-

10
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vices of superannuated officers are also being utilized, and there are
at present three such officers employed in this Department, one as
Engineer Lighthouse Department and two as Resident Engineers.
Advantage has also been taken of the United Nations Technical
Assistance Administration (U.N.T.A.A.), which has so far provided
two experts from its funds. These experts would install at the sites
the specialised equipments such as optics, radio beacons, fog signals,
etc. which have been and are being imported from abroad. A
special engineer, who is an expert in sub-marine construction works,
has been recruited from Sweden for the construction of a lighthouse
on the Lushington Shoals. Indian Officers and/or technicians are
attached with the foreign experts for training, and this would ensure
a fairly reasonable cadre of trained officers in the Department in due
course.

33. As regards the implementation of the projects included in the
Second Five Year Plan, the Comm.ittee were informed that the ques-
tion of personnel is being examincd, and that necessary steps are
being taken to secure the requisite personnel. The Committee con-
sider it rather unfortunate that even tliough more than six months
of the Second Plan have passed, the Department has not yet formulat-
ed a clear cut scheme for securing the technical personnel required
during the Second Plan. The Committee suggest that such a scheme
should be formulated without any further delay.

(b) Difficulties in procurement of lighthouse equipment

34. In accordance with the general policy of the Government all
stores costing more than Rs. 2,000 are required to be procured
through the Central Purchase Organisation, viz., Director General of
Supplies and Disposals in India, Director General, India Stores
Department, London and Indian Supply Mission, Washington. The
Department has, therefore, been placing indents with these organisa-
tions for the improvement and development of lighthouses, as envis-
aged in the Five Year Plans. As, however, the progress of the various
schemes undertaken by this Department was being hampered due
to the non-availability in time of the stores indented through the
D.G.S. & D., .the Central Advisory Committee for lighthouses, at its
meeting lfneld in October, 1955, urged the need for quicker action in
respect of procurement of equipment required by this Department
anﬁlso desired that the (Exgvegnment igould re{ax the rigidity of
the rules for purchase in respect of specialised lighthouse equipment
and authorise the Lighthouse Department to make direct purchases.
Accordingly, the question of making direct purchases was examined,
but it was felt that there were certain advantages of using the agency
of Central Purchase Organisation and it was, therefore, considered
desirable to give further trial to this mode of procuring stores which
was being followed by various other Departments of the Govern-
ment of India, State Governments etc. However, to cut down some
of the delays, it has been arranged that the officers of this department
thould make personal contacts with the Director General of Supplies
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and Disposals periodically. As a result, it is reported that delays are
now being reduced as far as practicable by meetings, gerso con-
tacts, correspondence, etc. between the officers of the D.G.S. & D. and
the Ministries of Transport and Works, Housing and Supply and
the Lighthouse Department. The Committee suggest that in order
to reduce the delays in procurement of stores, the Engineer-in-Chief,
Lighthouse Department, may be authorised to make direct purchases
upto Rs. 5000 instead of upto Rs. 2000 at present.

35. The Ministry has stated that another issue that arises in this
context is the complicated question of inspection of the lighthouse

uipment designed to their specifications. Most of the equipment
is obtained from Europe, and being of specialised nature, calls for
specialised inspection for which inspection staff of the Director
General, India Stores Deparunent, London, is not adequate. The
Committee understand that one or two instances had occurred in
the past where the equipment obtained in foreign countries, after
being inspected by the 1.S.D. London, had to be returned after
being received in India, as it was found not to be of the requisite
specificatons. The Committee consider it unfortunate that such
things should have occurred. They, are, however, glad to learn that
it has since been decided that officers of the lighthouse Department
should be deputed at suitable intervals to inspect the specialised
equipment ordered from abroad. The Ministry, explained that this
procedure avoided delay and consequent dislocation in the programme
of work. It was much easier to rectify defects .noticed as a result of
inspection at the Production Centres. The General stores and non-
specialised equipment would, however, continue to be procured by
the Central Purchase Organisation in the usual manner.

C. Some Important Works

36. The programme for development of aids to navigation includ-
ed in the First Five Year Plan is given in Appendix V. The position
in respect of some of the important works undertaken is indicated

below:

1. Bhatkal.—work completed. Enquipment has already been
received.

2. Uttan.—Equipment has already been received. Buildings
are under construction.

8. Mangrol.—already completed.

4. False Point.—Equipment has already been received
Arrangements are being made to install the same.

5. Dolphin’s Nose.—Equipment has already been received.
Buildings are nearing completion.

6. Okha.—Buildings have been completed. Equipment has
also been received and installed. The new IP:;‘\: would
start functioning as soon as electric connection is given
by the local power supply authorities. '
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7. Deogarh.—An indent for the equipment has been placed
with the D.G.S. & D. Construction of buildings has
been entrusted to a building contractor.

8. Perotan.—Buildings have been completed. Equipment is
lying ready with the manufacturers awaiting shipment.

9. Tolkeshwar.—Tenders for the Civil Engineering works are
being scrutinised. Orders for equipment have been
placed.

10. Koreai Fort.—Buildings have been completed. Equipment is
lying ready with the manufacturers in France awaiting
shipment.

11. Pentakotta.—Building is nearing completion.  Equipment
is lying ready with the manufacturers in France await-
ing shipment.

12. Vakalapudi.—Civil Engineering works have been completed.

The suppliers of the equipment are expected to deliver
the same shortly.

13. Kandla Buoyage Scheme.—17 out of 38 light-buoys provid-
ed in the scheme have already been laid in position.
The remaining buoys are being fabricated and also the
lighting equipment therefor is being procured.

14. Piram.—Estimates are under preparation.

37. In addition, equipment for Puri Lighthouse has also been
received and the Civil Engineering works at this station are being
carried out departmentally. Orders for the supply of equipment
required for the improvement of the following other light houses
included in the Plan have also been placed:—

(i) Perotan beacon
(i) Jaffarabad Beacon
(iii) Khanderi Island (new radio beacon and radar)
(iv) Bhatkal (Power Supply and fog signal)
(v) Alleppey
(vi) Saugor Island (Radar)
(vii) False Point (Radio Beacon)

(viii) Utan Point (Power Supply Equipment).
Arrangements are being made to procure equipment for the under-
mentioned lighthouses:—

(a) Jakhau
(b) Mandvi
(c) Jaffarabad
(d) Jegri

(e) Methiveli
() Tarapore
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(8) Rajapur Bay-

(h) Kiltan Island

(i) Kilthottam ‘
(j) Okha (Radio Beacon)

(k) Diu-Head (Radio Beacon)

(1) Dolphin’s Nose (Radio Beacon)

Tenders for the civil engineering works at Mandvi, Jaffarabad, Diu-

Head, False Point and Rajapur Bay have been received and these
works would be entrusted to building contractors shortly.

38. The statement‘ showing achievement in the First Plan and
targets laid down in the Second Plan is also given below:—

Ist Plan 2nd Plan
_A-chievement _-'I‘nrget
(a) Construction of lighthouse towers,
buildings and jetties. 30 100 Nos.
(b) Purchase and installation of optical
equipment, apparata and machinery. 30 100 units
(¢) M.F. and V.H.F. Radio Stations. 2 15 Nos.
(d) Decca Navigator Stations .. 12 Nos.
(¢) Harbour radar and ship borne radar. .. 15 Nos.
(f) Sound Signal .. 50 Nos,
(g§) Generation & Supply of Electric
Power. 1 7s Units
(h) Lightships .. 10 Nos.
(i) Ships, tenders, life-boat, lsunches etc. 3 35 Nos.
(i) Buoys and other floating aids 22 150 Nos.
(k) Beaconage 5

(1) Construction of roads, culverts, etc.
(m) Water supply and ssnitation.

D. Number of Lighthouses

39. The number of aids to navigation operating in the Indian
Seas at present is 1717, comprising of 166 lighthouses, 9 light vessels,
58 light-buoys, 282 buoys, 190 beacons, 299 land marks and 713 other
marks. A map of India showing the lighthouses along the coastline
of the country is given at Appendix VI.

40. The number of lighthouses erected during the First Five Year
Plan was 35 at a total cost of Rs. 16,66,550. A statement showing the
location of thesc lighthouses is given as Appendix VIL
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41. The Committee hope that both the physical and monetary
targets laid down in the Second Five Year Plan will be achieved

unlike in the First Five Year Plan by keeping a strict watch on the
progress of works and initiating remedial measures at the earliest

possible opportunity.
E. Lighthouse at Landfall Island

42. It is proposed to construct a lighthouse at Landfall Island
during the Second Five Year Plan period. The project is estimated
to cost Rs. 10 lakhs and it is likely to take 3 to 4 years from the date
plans and estimates have been approved to complete the same.

43. Consequent on the transfer of Table Island to the Burma
Government in 1954, it was felt that that Government might not be
in a position to take the desired interest in maintaining the light-
house at Table Island upto the required standard. Since this light-
house was of primary importance to Indian ships trading between
Calcutta and Far East (including Penang and Singapore) Calcutta and
Andaman Islands and Madras and Rangoon, it was considered desir-
able to explore the possibility of constructing another lighthouse at a
suitable site in the Indian territory, which would provide the neces-
sary assistance to Indian Shipping. Landfall Island is considered to
be a suitable site for the proposed new lighthouse and has been
selected for the purpose. Before, however, detailed plans and esti-
mates for the construction of a lighthouse at Landfall Island are
finalised, it is necessary to survey the channel between the Little Coco
Island and the Landfall Island to ascertain whether the channel in
ﬁucstion is safe for navigation. The Lighthouse Tender M.S. ‘Pra-

eep’ would carry out the requisite survey early. Reconnoitering
survey has already been carried out and it has been tound that the
high hill on the island as shown on the Admiralty Chart and on
which it was proposed to construct the lighthouse does not actually

exist.

F. Lighthouse at Lushington Shoals

44. It may be stated that the Lushington Shoals, which constitute
a great danger to navigation in the mouth of Gulf of Kutch, have not
been marked so far, except by small buoys which drift away from
their positions very often and cannot, therefore, be relied upon. An
expert Committee met in Bombay in November, 1949 and inter alia
recommended that these shoals should be marked with a powerful
light as soon as possible. These recommendations were considered
by the Central Advisory Committee for Lighthouses at its meeting
held in 1950, which strongly supported the proposal. The fact that
a million tons of shipping was expected to proceed to and from
Kandla within the next few years gave added importance to the mark-
ing of the shoals. The recommendations of the Committee were
accepted by the Government of India and plans, specifications and
designs for the building of a lighthouse were prepared on the assump-
tion that a lighthouse could be built there.
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45. The proposed lighthouse would be built on a sub-marine site,
where the depth of water is 40 ft. and waves rise to a height of 50 ft.
on occasions. It would be a sort of man-made island structure of
cement and concrete founded on sea bed. The tower would rise 150
ft. above the sea water level and would be complete with lighting,
wireless and fog signalling equipment, together with living quarters
for six men and storage accommodation for oil, water and provisions.
